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CENTRAL ADMINISTRATIVE TRIB UNAL,; JABALPUR BENCH, JABALPUR
‘Grlginal Application Mo, 403 of 1gog

Japalpur, this the 1st day of September,! 2003.

Hon'ple Mr, D,C, Verma, Vice Chairman (Judicial)
Hon'bie M, anand lumar Bhatt,] Administrative Menmber

J.P, Mishra 5/0 Shri Chhedi Lal Mishra

war as S,P.M, Sarkanda Bilaspur
Ié'gz;ciden%d Matachouraha Mangla Road

Kidaudand,; Bilaspur (M.P.)

(By Advocate - None)

i,

2.

3e

Union of India through the Ministry

of Postal Department throu
General Posts New Delhi,

Directar Postal Services Raipur Region

Raipur (M.P,) ‘

Superintendent of Post Off
Division Bilaspur (M.P,)

(By Advccate - Shri B, Dé.silva)

APPLICANT -
" vERSUS
gh Directar
ices Bilaspur
’ RESPONDENTS

The relief claimed in thig Origin,él Application

is that the applicant be allowed to join the depari:men't

from 204241996 and Salary be paid from 13.5,1994,

2,

The facts of the case is that the applicant

Was working with the department as Sub Postmaster,

" Sarkanda Sub Post Office.Biiaspur. The applicant was

transferred §s Postal Assistant;.Bilaspur Head Office

vide order dated 3.5,1994,

Consequently, the applicant

was relieved from Sarkanda Sub Post Office on 13.5,1994,

At that time the applicant furnished a medical certi-

ficate for one month leave, After expiry of the said
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‘period of one month the applicant dig nhot report

for joining as he was not well, as Per the OA, the
applicant sent an application for medical leave from
12,6,1994 to 194241996 on 204241996 along with
fitnesg certificate, The applicaht also claims to
havézgg::%;n application to Join his duties with |
effect frop 200241996, but wag not permitteq to
join so he Sent a medical cértificate from 204241996
to 26,2,1996.0f unfitness;vAgain On 264241996 the
appricant appeared with g fitness certificate tﬁ
Join the duty but was not Permitted to go S0, Hence
he has fileg the presgent oa,

3. The respondentg? Case is that opn being

relieved fropm Sarkanda Sub Post Office, the applicant

S

appegfgd:;?;thg foicexpf the SQperintendent of Post

Offices,Bilaspur for Joining on 264231996 and wag
called'upon to give hig explanation for the absence

‘from%}§f6?19?4 ;o 26.2.199§ and also With regarq to
Misappro '
' : ?pr‘pria;ipn pf.vaernment funqg amounting tg

R842,98,722/~, The Plicant,however, aig noy submi ¢
his fﬁat???gf‘gxcegfy;pfo;g;ng:;pe Tespondents aboyt
pendency of tpe criminal cage With the CBI Goyrg ¢
Jabalpur: The Tespondents called upon the applicant

vide their letters dated 26.2.1996.32.3,1996.13.3.1995,



Office,Bilaspur. In para g Of the Teply it is



I‘kVo

(Anang Kumar Bhatt) (D'C.Verma)
Administrative Member Vice Chaiman(Judicial)






